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General Detail

Office/Zone

Seller/Auctioneer
Name

Reference No.
Category

Auction Brief

Auction Detail

Project Location - Pin .

Code

Auction Notice

: Ministry of Law and Justice

-Depariment of Legal Affairs
-Income Tax Appellate Tribunal {ITAT) Jaipur

¢ Pravin Vasudev Padave-Auctioneer

: Bid Notice No.01-ITCell-Scrap/AT/2026-27
: eWaste, e-Waste, e-Waste (V2)

: The disposal of condemned computer systems, printers, and other computer

peripherals (hereinafter referred to as "equipment”), as detailed in Annexure-A,
on an "As |s Where Is and As Is What Is” basis. Inspect and verify the
equipment may contact the Assistant Registrar (IT Cell) from 02.07.2026 to
10.07.2026, between 3:00 PM and 4:30 PM, to satisfy themselves regarding
the condition of the items before submitting their bids.

: inspect and verify the equipment may contact the Assistant Registrar

(IT Cell) from 02.07.2026 to 10.07.2026, between 3:00 PM and 4:30

PM, to satisfy themselves regarding the condition of the items before
submitting their bids.

Bid Submission Rule

Bidding Access

Reserve Price

# Pin Code City District State

1 400020 Mumbai Mumbai MAHARASHTRA
: Open Item wise Time : Yes
: Applicable Set PQ Validation : No

EMD/Post Event Deposit



Allow EMD ! Yas EMD Mode : Offline

EMD 1 25000.00 EMD Payment Start : 03/07/2026 16:00
Date}

EMD Payment End 1 10/07/2026 15:30

Date

Auction Timing rule

Auction Start Date & : 03/07/2026 18:00 Auction End Date & : 14/07/2026 12:59
Time Time ‘
Auto Extension : Not Applicable Bidding Template : e-Waste

Business Rules

Sr.No. Name of ¢ waste Opening Price (Rs) Increment Price (Rs)
items
1 Computer {CPU) 5,000.00 100.00
2 Laptop 5,000.00 100.00
3 Printers 4,000.00 100.00
4 Monitor 2,000.00 100.00
5 CCcD 500.00 100.00
6 upPs 1,000.00 100.00
7 Keyboard 300.00 100.00
8 Mouse 300.00 100.00
9 Spick Guard 300.00 100.00
10 SMPS 1,000.00 100.00
11 Motherboard 1,000.00 100.00
12 Laptop Battery 1,000.00 100.00
13 Roller 500.00 100.00
14 Normal adaptor 250.00 100.00
156 UPS battery 000.00 100.00




Sr.No. Name of e waste Opening Price (Rs) Increment Price (Rs)
items

16 Speaker 500.00 100.00

17 Toner (cartridge) 300.00 100.00

18 Drum 700.00 100.00

19 Laptop CD Drive 500.00 100.00

20 LAN cable 1,000.00 100.00
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Government of India
Ministry of Law & Justice
Department of Legal Affairs
INCOME TAX APPELLATE TRIBUNAL
ard & 4th Floors, Pratishtha Bhawan, 101,
Maharshi Karve Marg, Mumbai-400020

Ph: 022-22033849 E-Mail; itcell. ho@itat.nic.in
BIDD FOR DISPOSAL OF E-WASTE

(Computers, Printers & other scrap)

Bid Notice No. 01-ITCell-SCRAP/AT/2026-27
NOTICE INVITING SEALED BIDS

1. Sealed bids are invited from registered e-waste recyclers/reprocesses
duly authorized by the Central Pollution Control Board (CPCB), Ministry
of Environment, Forest and Climate Change, Government of India, or
the Maharashtra Pollution Control Board (MPCB), for the disposal of
condemned computer systems, printers, and other computer peripherals
(hereinafter referred to as "equipment”), as detailed in Annexure-A, on an

"As Is Where Is and As Is What Is" basis.

2. The successful vendor shall ensure that all e-waste is disposed of or
recycled in accordance with the latest Government of India guidelines and
applicable environmental regulations. The bidder shall submit an
undertaking/disclaimer confirming compliance with the applicable e-waste
management rules along with the bid.

3. Prospective bidders who wish to inspect and verify the equipment may
contact the Assistant Registrar (IT Cell) from 02.07.2026 to 10.07.2026,
between 3:00 PM and 4:30 PM, to satisfy themselves regarding the
condition of the items before submitting their bids.

The bids shall be submitted through the Government e-Marketplace (GeM)
Portal.

Where required, the hard copy of the EMD shall be submitted to:
Income Tax Appellate Tribunal, DDO, Mumbai- 3rd Floor, Pratishtha Bhavan,
101, M.K. Road, New Marine Lines, Mumbai — 4060020

The last date for submission of bids is 10.07.2026 up to 15:30 PM.

v



Terms and Conditions

1. The bidder must be a registered e-waste recycler/reprocesses authorized by the
Central Pollution Control Board (CPCB) or the Maharashtra Pollution Control
Board (MPCB) for the disposal of condemned computer systems, printers, and
other computer peripherals, as detailed in Annexure-A.

2. The successful bidder shall ensure that all e-waste is disposed of or recycled
strictly in accordance with the latest Government guidelines. An
undertaking/disclaimer to this effect shall be submitted aiong with the bid.

3. The scrap/material shall be sold in one lot on an "As Is Where Is and As Is
What Is" basis. Bidders are advised to inspect the scrap/material available at
the premises of the Income Tax Appeliate Tribunai, Mumbai, before participating
in the auction.

Time and Venue
A. Bidders shall participate only through the GeM Portal against the notified bid.

B. Bids received after the prescribed date and time, incomplete in any respect,
or not accompanied by the scanned copy of the Earnest Money Deposit (EMD),
wherever applicable, shall be liable to rejection.

C. The financial bids shall be opened on 13.07.2026 at 4:30 PM through the
GeM Portal. The highest bidder emerging after the closed bid process/live
auction shall be considered for award, subject to approval by the competent
authority.

Earnest Money Deposit (EMD)

A. An EMD of ¥25,000/- (Rupees Twenty-Five Thousand Only)} shall be
submitted in the form of a Crossed Demand Draft drawn in favour of
"Assistant Registrar, Income Tax Appellate Tribupal, Mumbai”, payable at
Mumbai. The EMD of unsuccessful bidders shall be refunded without interest
after completion of the tender process.

B. Bids received without the prescribed EMD shall be summarily rejected.

Mode of Payment

A. The successful bidder shall deposit 100% of the sale value within three (3)
days from the date of issue of the acceptance letter in the form of a Crossed
Demand Draft drawn in favour of Income Tax Appellate Tribunal, Mumbai,

payable at Mumbai.
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B. The successful bidder shall remove the entire lot of scrap/material within five
(5) days after making full payment. All expenses towards transportation, tabour,

loading, unloading, and other incidental charges shall be borne by the bidder.

C. If the successful bidder fails to deposit the sale value within the stipulated
period, the EMD shall be forfeited and credited to the account of the Income Tax
Appellate Tribunal. The Committee may, at its discretion, offer the lot to the next
highest bidder or cancel the auction.

Removal Order

. The removal order shall be issued by the Disposal Committee only after receipt
of the full sale consideration through Demand Draft/Pay Order.

. The EMD of the successful bidder shall be released only after complete removal
of the earmarked scrap/material and certification by the Disposal Committee.

. In the event of failure by the highest bidder to comply with the terms and
conditions, the Committee reserves the right to offer the sale to the second-
highest bidder or cancel the auction, as deemed appropriate

. The Income Tax Appellate Tribunal (ITAT) reserves the right to accept, reject,
postpone, or cancel the tender/auction, either in whole or in part, without
assigning any reason whatsoever. The decision of the Competent Authority
shall be final and binding on all bidders.

For more information or any technical queries, please contact
Assistant Registrar, ITAT, Mumbai Direct: +91-22-22014528

ITCell: 491-22-22033849.
Email:_itcell.ho@itat.nic.in

(N

Fst Registrar
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REF: DISPOSAL OF E-WASTE STRICTLY ON "AS IS WHERE IS” BASIS.

Dear Sir,

We have inspected the old scrap material lying at ITCell Section on
above address and confirm our acceptance of the same. We are pleased to
submit our offer for purchase of said items of Old scrap material at the below

mentioned price and Taxes.

A} PRICE BID

a) Tender price for whole lot: Rs

b) Add: TDS@ 10% ON PRICE BID) Rs.
Total (a+bh): Rs.
(Total Rupees )

We are enclosing herewith Demand Drafts in favor of "Income Tax Appellate Tribunal,

DDO, Mumbai" drawn on Nationalized Bank.

Demand Draft No. drawn on date

amount for full value of tender amount + TDS.

DECLARATION: I/WE have read and acquainted myself / ourselves with the
terms and Conditions of sale. | / WE unconditionally agree to the terms

conditions. And have submitted this offer accordingly.

SIGNATURE OF TENDERER



Annexure-A

The details of the unserviceable computer-related items proposed for disposal are as

under:
Sr.No. Name of Items No. of ltems Remarks Purchase in Year
2015,2016&
1 Computer (CPU) 11 HP, Acer 201720
2 Laptop 05 HP & Sony viao 2011 & 20156
3 Printers 44 HP & Ricoh 2015 & 2016
4 Monitor 12 HP & Acer etc. 2016 & 2017
5 CCD 04 Along with Laptop
6 UPS 38 BPE 2018
7 Keyboard 35 HP, Logitech, iBall 2015 & 2016
8 Mouse 22 HP, Logitech, iBali 2015 & 2016
9 Spick Guard 13 Unbranded 2017 & 2018
10 SMPS 05 HP, Logitech, iBall 2017 & 2018
11 Motherboard 11 HP, Logitech, iBall 2017 & 2018
12 Laptop Battery 05 HP, Sony Viao & Acer 2011, 2015
13 Roller 62 Unbranded 2017 & 2019
14 Normal adaptor 02 Unbranded 2017 & 2018
15 UPS Battery 27 Unbranded 2015 & 2016
16 Speaker 03 Unbranded 2018 & 2019
17 Toner (cartridge) 680 88A, 78A, 2369, B021 & Ricoh | 2017 & 2018
18 Drum 49 Brother 2365 & B021 2018 & 2019
19 Laptop CD Drive 01 HP, Sony Viao 2018
20 LAN cable 05 D-Link 2012 & 2015
Total 1034
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